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RAJASTHAI{ HIGH OOURT, JOD}IPUR,

No.Estt.b2(v)l/W Al2O2OI472t Date: 18,12.2020
Copy fo^darded to the followrng for rnfromEhofl and necessary action:-

l. The Regrstrarcum'Pfloo[lal S€.retary to Honrble the Chief Jlstce, RHC,Jodhpur/B€nch, Jarpur.
2. The Sefietary to the Law Mrnrsler, Govemment of Rajasrhan, Jdipur.
3. P.S, to All hon'Dle ludges at,lodhpur.
4. The Pnnopal Secretary to the Governmen(, Law Departmentrcum-Legal Remembrancer, Rajdsthan. Jaipur.
5. The Sec.etary ro the Govemrnenr or Ral,, Depanment of Genera. Admrn,strduori (Gr,2), la,p-r.
6. The sec.etary, Lokayukb, SachNalara, Jarpur.
7. The AEountdnr Gen€rai, Ral6sthan, Jarpur.
8- The Resrnrar General /ResEtra.{vE.)/(admn.)/(Rules)/(Oass.)/(Exam.)/osD(F&ry(ludrclar) RajasLhan High

Court, ,odhpur and Re96rar hq. At Delhr.
9. The Regstra(Admn.), Rcldsthan High Court Bench, Jdipur wrLh t}le requcst to dist.ibut€ the cDpies or th,s

order to all the Hon'ble Judges srtting at laipur through P.S., Member Secretary, Raj6sthan State Legat
ServEes Authonry and all the ludrcial Olfrcers posted rri the Reqistr} at laipur Bench, larour,

10.All lt. R€gtstrars/ Depury Regiskars, Ralasthan High Cd.urt, lodhpur/ B€nch, .laipur.
ll.Drstrict & Sessons Judg€s, tharatpur/Concern.d Courts/.Ireasury Ollce.,
12.Shrl Ayush Gupta, C, a r , Eayana (Eh...tpu.).
13.The Drrector, RalasthEn Stare ludicial academy, Jodhpu.-
14.A.O.1., Classrhcatron S€chon (websrte), Ralasthan Hrqh Court,.lodhpur/S€nch, .larpu..

Cont./Accounts/General/SLrb.Coun/Statisr cs/
CompLJter Cell/BJS Leave/Jr, Actt./ Build hg .Cell r{.)


